BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 630/2019

President Shree Guru Gorak Nath Jee Maharaj
Vikas Sewa Siksha Samiti

Applicant

Versus

State of Rajasthan

Respondents

COMPLIANCE REPORT OF THIS HON’BLE TRIBUNAL
ORDER DATED 20.08.2019, ON BEHALF OF
RAJASTHAN STATE POLLUTION CONTROL BOARD.

I, Vijjay Sharma S/o Lt. Shri Krishan Kumar Sharma aged

about 47 years, at present working as Regional Officer, Rajasthan

State Pollution Control Board, Kota (Raj.) do, hereby submits the

compliance report as follows:-

1)

T o s

That the Hon'ble Tribunal by order dated 20.08.2019 directed

as follows:-

“Grievance in this letter, which has been treated as an
application, is against illegal mining through crusher
machine in Village Chenupuria, Tehsil Chipabadod,
District Barah, Rajasthan damaging the forest area.

Let the District Magistrate, Barah and the State
Pollution Control Board (SPCB) jointly look into the
matter, take appropriate action in accordance with law
and furnish a factual and action taken report within one
month by e-mail at judicial-ngt@gov.in. The nodal agency

ll be the SPCB for coordination and compliance”




2) Thatin complia'nce of this Hon’ble Tribunal order inspection of
M/s Jyoti Kiran Stone Crusher, at Khasra no. 203/137,
Village Faliya, Tehsil Chhipa Barod, District Baran was
conducted on 20.12.2019 jointly by a team of officials from
District  Administration, Mining  Department, Forest
Department, Agriculture Department and Health Department.
During the course of inspection the stone crusher was non-
operative for maintenance of machinery. The team had also
inspected the said mining pit at village Chainpuriya Khasra
no. 96/26. During the course of inspection it was observed
that pit of surface area about 21 meters x 55 meters is there
within the Khasra no. 96/26. The pit was filled with rain
water. As reported by the Asst. Mining Engineer, the
Department of Mines & Geology has not issued any
permission/permit for mining on the said land. It has also
been reported that looking to the site conditions, mining in the
pit might have been done prior to the last rainy season
(approx. 6 month ago) and there are no marks/sign of recent
mining activities in the area. The photo copy of the joint
inspection reports are annexed herewith and marked as

Annexure-1 (Collectively).

As per the physical observation of pollution control
measures at the stone crusher, the RSPCB had issued show

cause notice on 19/02/2020 for intended revocation of

M consent to operate and intended directions under section 31(A)

of the Air (Prevention and Control of Pollution) Act, 1981. The
{ T W.ﬁ"" ' RSPCB has given opportunity of being heard (OBH) to the



3)

4)

project proponent to submit reply and requisite
details/documents, if he desires so, in person or through his
representative on 02.03.2020 at 3.00 PM. The photo copy of
the show cause notice dated 19.02.2020 is annexed herewith

and marked as Annexure-2.

That the OBH was conducted on 02.03.2020 and attended by
the Director of the unit. During OBH, it was decided that the
project proponent shall complete the remaining work of
construction of boundary wall by 30.04.2020 and shall also
submit bank guarantee of Rs. 1 Lakh as a surety in this
regard. Also, Environment Compensation shall be imposed for
the past violation as per guidelines of the State Board.

That in the light of submissions made herein above, it is
requested that the compliance report may kindly be taken on

record. @M/(

(Vijay Sharma)
Regional Officer, RSPCB, Kota
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 630/2019

President Shree Guru Gorak Nath Jee Maharaj
Vikas Sewa Siksha Samiti

Applicant
Versus
State of Rajasthan
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INDEX
S.No. Particulars Page No.

I. | Compliance Report of this Hon’ble Tribunal
order dated 20.08.2019, on behalf of
Rajasthan State Pollution Control Board.

2. | DOCUMENTS

Annex-1- Photo copy of the joint inspection
report (Collectively).

Annex-2- Photo copy of the show cause notice
dated 19.02.2020.

(Vijay Sharma)
Regional Officer, RSPCB,
Kota, Rajasthan
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Inspection report

M/s Jyoti Kiran Stone Crusher, v;
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Visit observations:

I'he undersigned official visited M/s Jyoti Kiran Stone Crusher, Village Faliva, Tehsil
, Chhipa Bared, District Baran on 20/12/2019 during a joint inspection, in the presence

of Sh. Chelbihari Nagar (Partner), in reference to NGT order dated 20/08/2019. The

joint inspection team included Sh. Pannalal Regar (Tehsildaar, Chhipa Barod), Dr.

Hari Singh Meena (ECMHO, Chhipa Barod). Mohanlalji Mahawar ( Asst. Agriculture

Ofticer, Chhipa Barod), Sh. Nanakeam (Regional Forest Officer, Chlipa Barod) and

Sh. Rajendra Bhatt (Asst. Mining Engineer, Baran).
ue to repairing of conveyor beits.

*  During visit plant was found non-operational d

*  Display board was provided outside the unit
b o - . artially covered with G.L 1o
»  One jaw crusher (157 x 307) was installed and was found partially <

sheets. Sprinkler was provided at the jaw crusher.
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Out of 6 product conveyoy

S, Wingd hrca_king wall |y
Unit representative wag

45 been provided
advised (o Provide the w
too.

ut 5 product Conveyyrg
il brcuking wall with the Gl Conveyy,

as advised to provide more plantation,
dequate w ;
Adeq ater storage wag provided for sprinkling purposes and source of water is through
borewell inside the premises.

The unit has provided demarcation around the area of the premises using barb wire fencing,
However, no boundary wall has been provided.

Unit has not provided metalled road (murram) within the premises.
Unit has installed an old D.G. set of 250 KVA, w

ithout acoustic eaclosure and having
adequate stack height.
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ANNEXORE- 2.
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Rajasthan State Pollution Control Board
- Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone: 0141-2716813-14, 2716833, 874, e-mail: scmgds.rpcb@gmail.com
Toll Free Help Line No. : 18001806127 Ext. 7
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